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I'a yield (gjha) of VL Dhan 163 in Co-ordin

[13 MAY 1988]

to Question* 46

(over the years)
2ted U.V.T, 4 {Hills)
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(3)* 4 @
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*No. of trials indicated in the parenthesis.
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Payment of screening charges  fori
Newsteels by the Theatre Owners

*300. SHRI PRAMOD MAHAJAN: Will
the Minister of INFORMATION AND
BROADCASTING-be pleased to state:-

(a) whether it is a fact that the Theatre
owners have to pay for screening the
Newsreels provided by Government; and

(b) if so, what are the reasons for asking
the Theatre owners to pay for screening the
message of Government?

THE MINISTER OP PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
INFORMATION AND BROADCASTING
(SHRI H. K. L,. BHAGAT): (a) and (b)
Under the Cinemas (Regulation) Acts of
different State Governments, screening of
approved films upto a maximum length of
2000 ft. in cinema houses is compulsory in
each show. This is, therefore, a statutory
obligation. This is also incorporated as a
condition in the licence issued to cinema
houses and in case of noncompliance, the



